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MR DEPUTY SPI AKLR We shall 
now take up furtl er discussion on the res»oIu* 
tion moved b> Shri A K Gopalan on the 2nd 
Julv 1971 Two hours wcic allotted , 10 
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his speech

SHRI A K GOPALAN (Palghat) I had 
only just begun that day I will not take 
more than 10 minutes or so
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[Shri A. K. Gopalan]

Sir, I was speaking about the recent reve
lations made by the American papers about 
the conduct of the Vietnam war and it has put 
American imperialism in the dock, as the worst 
criminal before the peoples of the world, 
and never before has international prestige 
of the United States imperialism sunk so low. 
The publications of the secret documents have 
put a slap on the face of those who compare 
American imperialism and the Government of 
the Democratic Republic of Vietnam on a par 
as far as the question of the national liberation 
struggle is concerned.
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his administration was hypocritically camou
flaging himself as a cannidate of peace and 
restraint. They wanted to keep the American 
public in the dark about the undef-cover acti
vities against North Vietnam and use the 
August 1964 Gulf of Tonkin incident to get a 
Congress resolution passed empowering the 
President to act in any manner he deemed fit 
to conduct the war. From then onwards, 
these was steady escalation according to the 
wishes of the Pentagon specialists. Even the 
bombing pause in 1966 and later according to 
McNamara was meant only to prepare world 
opinion for further entries of troops and widen
ing the war.

I do not know what is the ICC doing. 
But the documents have clearly put the res
ponsibility on American imperialism for con
ducting not only the war in Vietnam but also 
subsequently its escalation to the other two 
Indo-China States, Laos and Cambodia. It is 
stated in the document that in 1954 the Secre
tary of State, John Foster Dulles, fought hard 
but unsuccessfully at the Geneva conference on 
Indo-China agreement to prevent the re-sche
duling of elections in Vietnam became he 
thought that these elections * might eventually 
mean the unification or Vietnam under IIo 
Chi-Minh.” But the subsequent events have 
shown that American imperialism has sabota
ged the whole thing, the Geneva agreement, 
and this American imperialism is responsible 
for what has happened, and it is they that are 
responsible for having enterned and perpetua
ted the war against Vietnam.

I have no time to go into the details of 
these reports that have lately come and also to 
the refer to the United States document, be
cause the documents have shown that it has 
carried out a whole spectrum of the under
cover activities, “an elaborate programme of 
covert military operations against the State of 
North Vietnam,” begun under the Code name 
of Oppression Plan 34 A. These activities 
included U-2 flights over Laos, raids of North 
Vietnam and the naval bombardment along the 
North Vietnamese coast-line. Also the Penta
gon outlined many steps because they wanted 
to provoke North V etnam by military action 
which could have provided them an opportunity 
and a cover for sustaining their attacks. From 
then onwards up to the presidential election, 
The Pentagon and the White House were al
ready thinking in terms of sustained bombing 
of North Vietnam at a time when Johnson in

These are some of the points from the 
Pentagon papers prepared as an official study 
of how the US went to the war in Indo-China, 
consisting of 3000 pages of analysis and 7000 
pages of supporting documents. It is revea
led in these papers that the genera! consensus 
for air attacks against North Vietnam was 
arrived at by Johnson administrator on Sep
tember 7, 1%1. But due to tlie elections, the 
public was kept in the dark. These tactical 
consideraiions were summed up by the Assis* 
tant Sccrctaty of Defence in a memorandum 
to Robet McNamara and these are some of 
the words in that memorandum.

“Spccial considerations during the next 
two months. The relevant audiences 
U.S. actions are the Communists (who 
must feel strong pressures), the South 
Vietnamese (whose morale must be buoyed 
up), our allies (who must trust us as 
‘underwriters’) and the US public (which 
must support our risk taking with the US 
lives and prestige). During the next two 
months, because of the lack of ‘rebuttal 
time* before elections to justify particular 
actions which may be distorted to the US 
public, we must act with special c a re - 
signalling to the Democratic Republic of 
Vietnam that initiatives are being taken, to 
the Government of South Vietnam that 
we are behaviog energatically despite the 
restraints of our political season and to 
the US public that we are behaving with 
good purpose and restraint."

These documents make it very clear that 
the escalation of war into Laos and Cambodia 
is a part of American policy of carrying on 
its colonial war in Indo-China.
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In this House, we have raised many times 
the question of the role of American imperial- 
ism in creating tensions, in starting local wars, 
in suppressing the national liberation move
ments and in enforcing the neocolonial rule. 
We could find a common language with some 
of the people sitting on the treasury benches. 
But perhaps because of its further dependence 
on American aid, we could not convince the 
Government about the righteous cause. But 
now when imperialism has been thoroughly 
exposed, when the actions of US imperialism 
are being condemned by various people and 
the countries in the world, what is the difficulty 
in our taking a position in the front ranks of 
people fighting against imperialism ? What 
is the confusion about it ? Is there any 
doubt as to who is the aggressor, who is 
responsible for genocide in Vietnam, whose 
armies are protecting the puppet regimes of 
South Korea and South Vietnam and who is 
in the way of unification of these States ? 
But I am sorry to say that even after his visit 
to USA, our Foreign Minister, Sardar Suaran 
Singh, paid compliments to American imper
ialists and expressed satisfaction on his visit. 
Why can't we join the States of Africa, Latin 
America and Asia in condemning in unequi
vocal terms the aggression in Vietnam, Laos 
and Cambodia ? How long will we continue 
to cover our failure to take a stand against 
imperialism on the plea that we are members 
of the ICC ? What is the ICC doing there ? 
It has allowed the escalation of war into Laos 
and Cambodia. Our foreign policy is on 
test today. Our position of neutrality and 
nonalignment could be judged on the basis 
of our attitude towards aggression I know 
even some of my friends sitting on the treasury 
benches feel like me and they raised the same 
questions in the AlCC session held at Patna. 
My hon. friend Shri B. R. Bhagat, moving 
an amendment to the foreign policy resolution 
had said :

“that the futility and inadvisability of 
trying to settle issues through armed 
intervention had been amply demonstrated 
in relation to American imperialism in 
Vietnam. During the past seven years, 
American opinion itself was strongly 
divided on the American role in South 
fiest Asia."

Moving an amendment Shri K. R. Ganesh 
said :

Vietnam etc (Res,)
“ that the source of trouble in South East
Asia basically was armed American
presence.”

But my friend, Sardar Swaran Singh, who has 
got the capacity to explain everything in every 
situation in a way which can be interpreted 
in different ways by different people and 
who was responsible for the resolution 
on foreign affairs did not accept these amend
ments. But he agreed to mention the escala
tion of the war in Indo China, such as its 
extension to Cambodia, but would refuse to 
lay the responsibility for this on American 
imperialism. How long the government 
intends to play the trick of hoodwinking the 
public opinion ? At least now when we 
know the real role and attitude of American 
impel ialism towaids not only Indo-China but 
also Bangladesh we should strongly condemn 
then stand.

1 now come to the third point raised in 
my resolution. It was two years ago that 
the Provisional Revolutionary Government of 
Vietnam was formed. It was formed on the 
soil of South Vietnam. It has provided that 
it enjoys full confidence of the people of 
South Vietnam and is capable of fighting and 
defeating a powerful imperialist power like 
USA and its puppets. This government has 
been recognised by so many count lies Do 
wc not feel confident even after 24 years of 
independence to call a thief a thief ? Why 
arc we lagging behind even the African coun
tries, whose economies are much backward 
than ours ? More than 50 countries have 
entmtamcd relations with PRG, including 27 
countries which have officially recognised PRG, 
and five others have agreed to the establish
ment of information bureau of PRG. In India 
there is not even a mission of PRG. Last 
year when Madame Bmh, the Foreign Minis
ter of PRG and the leader of the heroic 
people of South Vietnam visited our country, 
the Government was showing a lot of 
vacillation.

Coming to the question of full recognition 
to the government of Democratic Republic of 
Vietnam, Democratic Peoples’ Republic of 
Korea and German Democratic Republic, 
the goveinment is playing the same role of 
surrender to imperialist pressure. In the 
report of the Ministry of External Affairs for 
1969-70 the government stated that :
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“ ...the Government of the Democratic 
Republic or Vietnam has expressed its 
desire to establish closer relations with 
the Government of India in the political, 
economic, scientific, technological and 
cultural fields. Their request is being 
examined to see how best it should be 
met, including possible upgrading of level 
of representation between the two coun
tries.”

Now more than one year is over and the 
Ministry of External Affairs found it proper 
not to make any mention of this question in 
its report for 1970-71. I would like to know 
the reason behind it, because one year is 
over. Is it not the American pressure which 
is cowing in the way ? Otherwise, how b it 
when a request has been made by the Demo
cratic Republic of Vietnam and the Govern
ment a year back was considering the possible 
upgrading of the mission, nothing has been 
done so far ? What has happened in the 
meanwhile ? Why is it that government has 
not been able to decide it even after one year ?

Similarly, about the Democratic Peoples’ 
Republic of Korea, in the Report of External 
Affairs Ministry 1969-70 the Government 
had mentioned

“with continuing tense relations between 
the Democratic Peoples’ Republic of 
Korea and the Republic of Korea, the 
situation in Korea remained unhappy. 
The Government of India’s policy is to 
look forward to a peaceful unification of 
Korea by maintaining friendly relations 
both with the Democratic Peoples’ Re
public of Korea and the Republic of 
Korea.”

I want to know who stands in the way of 
unification of Korea. Why can the Govern
ment of India not demand the withdrawal of 
the American army from South Korea ? Why 
can we not give full recognition to the Demo
cratic Peoples’ Republic of Korea in our 
country 1

I want to point out that a reactionary 
regime was overthrown some time back in 
Chile and a new progressive government came 
into existence It has not only established 
trade relations with the Democratic Peoples' 
Republic of Korea bnt has declared with pride

that the new government will establish diplo
matic relations also with Korea. So, what 
is the difficulty in giving full recognition to 
the Democratic Peoples' Republic of Korea 
except—I can understand—that it would be 
to the dislike of tbe American imperialists as 
weli as the Japanese imperialists ?

The next question I wanted to point out is 
the German Democratic Republic. In the 
report of 1969-70 the cat is out of the bag It 
is stated in the report that the Federal 
Republic of Germany has ‘‘lequestcd friendly 
governments to withhold international recog
nition of the German Democratic Republic.” 
Is that the reason why wc have not recognised 
it ? No doubt, we have raised the status 
of the Trade Commission to Consul General, 
but why are we not having ambassadorial 
relations with the Democratic Republic of 
Germany ? The German Democratic 
Republic is also helping very much as far as 
developing our economy is concerned. As far 
as the existence of two Gcrmanies is con
cerned, it is a reality and nobody in the 
world can ignore that reality. GDR has 
been recognised by 30 countries in the world. 
Why are we not coming forth in giving full 
status to the diplomatic mission of the 
German Democratic Republic ?

The demand for the recognition of the 
German Democratic Republic is being ever 
more strongly raised in many countries. It 
is an important political factor as far as anti- 
imperialist struggle is concerned. In the long 
iun we will also have to recognise it. So, 
why delay ? Why do we want to be the last 
in recognising and in accepting this reality ? 
If there is no West German and American 
pressure obstructing it, what else i» there ?

All these policies combined together are 
leading to our isolation from the main current 
of national liberation movements and the 
countries struggling against imperialism and 
for salvation. We are continuously losing 
our prestige. After the thorough exposure of 
US imperialism and its game, it is high time 
that we take a firm stand against it and 
join the people of the world in supporting the 
cause of freedom, peace and progress. From 
that point of view I demand from the Govern
ment to take a firm stand in support of the 
national liberation movements going on today 
in the countries of Asia, Africa and Latin 
America.



The Government should actively support 
the Heroic struggle of the Vietnamese people 
against the aggression of US imperialism and 
strongly call for the immediate and uncondi
tional withdrawal of US troops from Vietnam 
and the whole area of Indo-China for respec
ting the sacred right of the Vietnamese, 
Cambodian and Laotian peoples to liberty and 
territorial integrity, national independence 
and unity. We should forthwith give recog* 
nition to the Provisional Revolutionary 
Government of South Vietnam. We must 
immediately give full recognition to the 
Government of the Democratic Republic of 
Vietnam, Democratic Peoples’ Republic of 
Korea and German Democratic Republic, and 
be in line with the countries of the world 
fighting against imperialism.

I do not want to speak more. I have only 
to point out to the Ministci that the West Bengal 
Assembly has unanimously passed a resolution 
some months ago requesting the Government 
of India to recognise the above-mentioned 
countries.

AN HON. MEMBER : Twice.

SHRI A, K. GOPALAN : They have 
passed resolutions twice.

I hope, my Resolution will get the 
maximum support of the House because it 
represents the aspirations and demands of the 
people of this country. I hope, the Govern
ment, considering the position today in the 
country and the international situation today, 
will certainly inform the House that these 
countries will be recognised and full diplomatic 
relations will be established and also, as far as 
Vietnam and the position of US imperialism 
is concerned, that it is US imperialism that 
is responsible for it.

MR. CHAIRMAN : Resolution moved :
“This House is of the opinion that the 
Government should take firm line of 
supporting the National Liberation move
ments and condemn in unequivocal terms 
the American aggression in three Indo- 
Chinese States, give recognition to Pro
visional Revolutionery Government of 
South Vietnam and full recognition to the 
Government of Democratic Republic of 
Vietnam, Korean People's Democratic 
Republic and German Democratic 
Republic."
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Now, there are some amendments to the 
Resolution moved by Shri A. K. Gopalan. 
Amendment Nos. 1, 2 and 5 standing in the 
name of Shri Bibhuti Mishra, Shri K. M. 
Madhukar and Dr. Ranen Sen are ruled out 
of order. They are beyond the scope of the 
Resolution.

There are some other amendments which 
may be moved, if the hon. Members want to 
move them.

SHRI K. M. MADHUKAR (Kesaria) : I 
beg to move :

“That in the resolution, —

after “full”, insert “immediate” (3)

DR. RANEN SEN (Barasat) : 1 beg to
move :

“That in the resolution,—

after “States,” insert—

“demand the withdrawal of American 
Army and their setellite forces 
forthwith” (6)

“That in the resolution,— 
after “give” insert—

“lull diplomatic” (7)

“That in the resolution,— 

omit “full reognition” (8)

Mr. Chairman, Sir, 1 have moved these 
amendments to strengthen the Resolution 
becausc I fully endorse the main idea contained 
in the Resolution.

The idea is that throughout the world, 
the National Liberation movement must find 
support from India. We are wedded to the 
policy of anti-imperialism. This has been 
our tradition. Secondly, from this House, 
it is our duty to demand the withdrawal of 
American forces from Vietnam, from Indo- 
China and from many other places. It must 
be noted in this House that there are about 
3500 military bases of American imperialism 
all over the world. Outside USA, they 
maintain about 3500 military basis. There
fore, one of the tasks of this House would be
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to demand withdrawal of American army and 
their satellite forces from Indo-China.

I say, full diplomatic recognition to the 
Provisional Revolutionary Government of 
South Viethnam, the Government of Demo
cratic Republic of Vietnam, the Korean People's 
Republic and the German Democratic Repu
blic should be given by the Government of 
India here and now. It is known, today, 
that American imperialism stands exposed as 
a main bulwark pf reaction. Its only task has 
been to help counter revolutionay forces, 
suppress the National Liberation movement, 
set up quisling Government in South Korea, 
Saigon, Cambodia, Laos, etc. or help in its 
efforts to suppress tbe National Liberation 
moverment in many parts of Asia, Africa and 
Latin America. And the latest example is 
Bangla Desh.

Sir, countless atrocities are being committed 
by the American imperialism throughout the 
world and, particularly, in Vietnam. Those 
sordid tales are known to our Foreign Minister. 
Those sorded tales are known to the American 
public. Now, even the newspapers like New 
York Times are coming out with those soidid 
stories exposing the real nature of the Ameri
can imperialism. Homes and hearths, villages 
and towns, have been razed to the ground. 
Men, women and children have been killed in 
a very cold-blooded manner.

This has been done by the American 
imperialism in Vietnam. In spite of that, 
Vietnam could not be suppressed by 
the American imperialism. I remember, 
3 or 4 or 5 years back, Mr. Krishna Menon 
made a speech from that side, when he was 
a Member of the Congress Parly—I remember 
his speech -and he said that the American 
imperialism could not suppress Vietnam in 
9 years. Vietnam cannot be suppressed in 
900 years by any imperialism, American or 
any other. Vietnam has been a source of 
inspiration to all freedom fighters throughout 
the world. I may quote tbe speech made 
by Mr. AHM Kamaruzzaman, a Minister 
of Bangla Desh Government in front of the 
cadres of the Mukti Fouj, somewhere in 
Bangla Desh.

He said :
"Written in blood before our eyes today
is tbe epic of small Vietnam. She is not

Vietnam etc. (Res.) 
insignficant any more. Commanding 
infinite power, she had inflicted the worn 
possible crisis on American Imperialism 
armed with the most modern weapons and 
equipment."

“The victory of Vietnam is certain It 
will be no exception for us either.”

The fight in Vietnam is a fight not for 
establishing Communism. Their leaders can 
never be said to be supporters of Communism. 
So far as our country is concerned, India is 
committed to the position of supporting the 
National Liberation Movements. Therefore, 
there is no ground for our Government not 
to give recognition to these two Vietnam
States. The Provisional Revolutionary Govern
ment of South Vietnam is a democratic coun
try controlling 4/5 of the territory. I quote 
Washington Post. They say that they con
trol 4/5 of the territory. They have 44 pro
vinces, 6 cities and 1500 villages under the 
Government. This is under total occupation 
of this Provisional Revolutionary Government 
of South Vietnam. Our foreign policy is 
based on panchsheel. We are supposed to 
follow panchsheel. There is a book, Viet
namese studies in which their Government 
have stated about their policy. I quote what 
they say :

"To pursue a foieign policy of peace, non-
alignment, with any camp or bloc, and
non-participation in any military alliance. 
To establish diplomatic relations with all 
States regardless of their political systems 
and on the principles of equality..." etc. 
etc.

Now, Sir, why can’t we recognise this Govern
ment and give it full diplomatic recogni
tion ?

Even the US Government gave it 
practically defacto recognition They meet 
the representatives of tbe Provisional Revolu
tionary Government of South Vietnam and of 
the Government of Democratic Republic of 
Vietnam. The Democratic Republic 
of Vietnam is commonly known as North 
Vietnam. It is a socialist country, a demo
cratic country ; they are trying to build up 
their own State against the onslaughts from 
tbe American Imperialism. I have no time 
and I don’t want to go into the details. We 
have discussed this several times in this House
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for the last 10 years. We have discussed the 
rplfc of American imperialism in North Viet
nam. It is a gallant tribute to Soviet Govern
ment tha they are supporting Governments of 
North Vietnam and South Vietnam, against 
American imperialism. This country has 
been recognised by 32 countries. Their leader 
Ho*Chi Minh visited India and was widely 
acclaimed by the people of India. He was 
invited by the late Pandit Jawaharlal Nehru.

14 brs.

Among the countries recognising the 
Democratic Republic of Viet Nam are capi
talistic countries, and countries which are not 
within the orbit of the socialist system, Sweden 
Norway and other countries. Our next door 
neighbour Ceylon has not been afraid of 
recognising this Government. But we arc 
afraid to recognise the Democratic Republic of 
Viet Nana.

Now, I come to the question of the 
German Democratic Republic. It is a coun
try or a State built up on the ashes of German 
fascism. It is a State wedded to the 
princpics of democracy, peace and socialism, 
and it has pledged openly and publicly never 
to allow fascism to grow on the soil of 
Germany. We were anti-fascist in those days 
when during the Spanish civil war, the Indian 
National Congress supported the Republican 
Spain against Franco's fascism, and supported 
the Czechoslovak Government against the 
Munich betrayal by Chamberlain, Daladier and 
others and condemned Hiller’s invasion of 
Europe. It is the same Indian National 
Congress which is now in Government here. 
The German Democratic Requblic is one of 
the first-rate industrial countries in the world, 
having trade and good relations with any 
number of countries alt over the world. This 
country is probably the only advanced coun
try that has supported during 1965 when 
India was attacked by Pakistan. Even todav, 
it is one of these countries which has suppor
ted us during this crisis in our country.

Dr. Karan Singh visited the Germ m 
Democratic Republic, and a joint statement 
was issued to which the signatories were our 
Minister Dr, Karan Singh and (he Prime 
Minister and the Foreign Minister of German 
Democratic Republic. I shall read out just 
one or two sentences from that joint state
ment :
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“Both the Governments also agreed that 
conditions should be created to guarantee 
the safe return of the refugees in the near 
future. This could only be done after a 
solution to basic political problems was 
found with the agreement of the people of 
East Bengal and in consultation with 
their elected representatives.”

The statement declared that the refugee 
problem bad taken very serious proportions 
and so on. Ultimately it says that both the 
Government have a common viewpoint in 
regard to the Bangla Desh crisis. Here is 
a country which has stood by us during th<? 
time of crisis. Therefore, I say that this 
country should immediately be recognised

There is the bugbear of the Holstein 
doctrine that if wc recognise the German 
Democratic Republic then there will be diffi
culty from the side of the Federal Republic of 
Germany which is known as West Germany. 
The Holstein doctrine is dead and gone. We 
need not be afraid of it. There are coun
tries in the woild which have-recognised both 
the German Democratic Republic and the 
Federal Republic of Germany. Why do we 
not have courage and stand on our own feet ? 
Why should we be brow-beaten by other 
countries ? Let us take our stand on the 
correct position.

Then, I come to the Democratic Repu
blic of Koiea. Tins is another democratic and 
socialist State enjoying the confidence of 
both Koreas. South and North Korea 
unitedly held an election under the auspices of 
the UN long years back and the Government 
had been formed. Later on, American imper
ialism betrayed the Korean people and 
established hegemony in South Korea, impor
ted its troops and then a quisling puppet 
government was formed.

These are the countries which should be 
recognised by the Government of India. Today 
India has a position in the world. We enjoy 
prestige and we have the support of people 
all over India, of all shades of opinion. Shri 
Gopalan was saying that in the Weit Bengal 
Assembly last year when the UF Government 
was in power. Prof Ik  Mitra of the CPI 
moved a resolution which was unanimously 
accepted by all, including the Congress 
Opposition. This time another resolution was 
moved by Shrimati Gita Mukerjee of the CPI
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on the floor of the House. It was accepted 
by the Chief Minister, the Leader of the 
Opposition and all sections of the House.

Such is the position in India. Here and 
now let us stand up. Let us not allow our* 
selves to be browbeaten by the American 
imperialists. After all, what can they do ? 
They may stop the PL 480 aid. But they are 
not giving it gratis. We have to pay for it 
in dollars. They have proved to be the en
emies of India

Before I entered tbe House, 1 camc across 
a very important international news. I shall 
relate it and then sit down. Mr. Kissinger 
who is the Adviser to President Nixon, who 
was here the other day, visited Peking, 
(get Chou En-lai and through him, Chou 
En-lai invited President Nixon and 
Nixon is going to China. My first fear is 
that Bangla Desh will be stabbed in the back. 
My second fear is that Vietnam may be 
stabbed both by America and China. There
fore, the Government of India should at this 
juncture be bold and play a glorious role and 
give recognition to these Governments. I 
support the Resolution.

♦SHRI R. P ULAGANAMBI (Vellore) : 
Mr. Chairman, Sir, I rise to support the 
Resolution moved by hon. friend Shri A. K. 
Gopalan calling upon the Government to 
aocord recognition to the Governments of East 
Germany, North Vietnam and North Korea 
and also to the Provisional Revolutionary 
Government of South Vietnam.

The Consulates-General of East Germany 
are functioning in New Delhi, Calcutta, 
Madras and Bombay Norta Vietnam has its 
Consulate in New Delhi. The Consulate of 
North Korea is in New Delhi.

Sir, all of us have read the biographical 
sketches of Kim Ii-Sung, the President of 
Noth Korea, appearing in tbe Indian news* 
papers frequently. When the Revolutionary 
leader of South Vietnam, Madame Binh 
visited our country, she was received and 
welcomed by tbe Ministry of External Affairs 
as a State Guest. During last August, we 
raised the status of Consulates on reciprocal 
basis with East Germany. I would Uke to

give some statistics regarding the volume of 
trade between India and Bast Germany. In 
the period, January-October, 1969, the value of 
our imports from East Germany was to the 
tune of 1752 lakhs of rupees. In the 
corresponding period of the year 1970 it went 
upto Rs. 1844 lakhs. During the period, 
January to October, 1969, the value of our 
exports to East Germany was to the tune of 
Rs. 1636 lakhs. In the corresponding period 
in 1970, it rose upto Rs. J956 lakhs. These 
figures clearly show, Sir, that our trade with 
East Germany is steadily increasing and our 
relations with them are becoming closer. As 
a matter of fact, even West Germany is 
moving fast in the direction of recognising 
East Germany.

Sir, we are all well aware that due to the 
blatant American interference, we have today 
two Germanys, East and West, two Vietnams, 
South and North and two Koreas, South and 
North. Even now, American arms and 
ammunition and the entire war machine are 
being supplied to Pakistan which is today 
Chgaged in the pillage and carnage of the 
freedom loving people of Bangla Desh. Our 
country has always lent its unstinted support 
to all the freedom movements throughout the 
world. It is true that we are not in a position 
today to help these movements with military 
hardware. But, certainly, Sir, we can help 
them by extending our moral support by way 
of recognising these countries.

We are greatly interested in improving 
and sustaining our trade relations with these 
countries. If we can raise tbe status of the 
trade representatives of these countries, I do 
not know what then stands in our way in 
according full recognition to these countries 
and in what way our country's interests would 
be affected by this recognition. The three 
essential pre-requisites for according recogni
tion to a country are : there should be a well 
defined territory, there should be a Govern
ment representing the will of the people of 
that territory and there should be peaceful 
taw and order situation obtaining there. The 
whole world knows that these countries cer
tainly fulfil these requirements. We should, 
therefore, Sir, accord recognition to these 
countries.

Supporting the resolution moved by Shri 
A. K. Gopalan, I conclude.

♦The original speech was delivered in Tamil.
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*pt p c m  farr aftr ?rff 3pRfTf??rT jgpiff 
t t  | j r o  ®*n, eft f * r t  s w  M s r  
f w  I

3tft 37$ % 3R 1068 if ?J^t ^ T  fo  
■f o W U PPTT % 3R?7 3RcTT%T STî RT *T 
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art w ff cw 3*%  
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|  I STPTfr W  *T7 %sr^ an frpyq  ^ tw fs t
T«3T |3TT I  I ^-5T5^ft ^  «ft 3T(tr qrTf^T

vmj t ,  m %  m v  «ft $ m  ^ w s r  
wrfqfr «r<t garr 11  flr g
f?P ^THrT T O R  ^ t  ?ftf?T ^ f t  ft?
3T?T 5TT fT ?T% 3ft f , art
arcscR ir ?r^tfer t i ^  %, 
m  ^ « r  ?rfor ft, 5Rvt *TFsr?rr ^
ir f t r #  st̂ tr  fg ^ rs r r^  ^ f  ^ t
^ T f^  I

b t t t  fk * & m  r t  *?t f^?T  
I ,  *Ptforr, t f m  f ^ q ^ T r ,
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*rr?R ip r f  ^ t  ^ tt % apt

* t r  T T t f  sprerr ^  
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3r?r ?pf ir 9t€t-*ft^t ?r??TR r a f t  f ,

^  if ‘•fTRrr ^  ^ t  a r^ s f  rftf?r 
7 ft 11 1962 ir s^pffa «ro «r?rTf7 * m  

it, srt ? m  ^T7er % stsr *rat
^ftWT ?̂t «ft ft» S3«T

ir f ^ 7  7̂  «r i w to r r̂ H 7R ^ < r  
Jirt ?>P7, jftfer m  ar^«r*T
?r % f ir  i3rq^ 77t *T7 s r f  ft^rr |
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5r t % % q r t e r n  ^ t  aft a^R'Wt
fttir ^ « r ,  far?i% ^5qt a i ^ f ^ t ^ r r
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xtt^ tt ^  *r, s w H fe riT fte s , w it. « ftft 
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«PT3T ^ r  ^  ^RT5TT ^ T O  * T H  T O t?  ^FRTT
«ft 3t r  a n ^  f * m  % a rfu ^ R  % fe?r
fPWTcT | ,  R̂T®Ft m^TT 5FT £*T 3IKT 

TO I

$ 3?ft t  * 6  f e w *  aft* Tnprftcr 
jfaft i r f t ^ r , w t tr^T srffT * f  * f o s  *<?ft
1 .1  s *  % arran t o * t g %  s *  stssfst *f
3RT ^?T5JT TTt eft ^ T  f a * *  * *  t ft  f w *
s *n * ^  i s*ft ? t t* * t  *t sfVcr sftro * * n -  
crfa *ft<R, g r^TT  q r  t o *  % fo^r 
^ rra ft*  ^r*** ^  *£5?t W t r  ?t <$R*nn?

«p t W * t f a * T | f o  s r ^  
ihwrtt ^ t * r r*  i

«ft srfer *fr»r (^fsa^r f ^ f t )  : snrrefer
H ^S*, ^  w  WTcr ^ t  SPP’SPIT |  f a  ST̂ ft 
{top T n * * t *  sre** ^  m * *  * ? * t  *£<t
s r t e  *n r f  a rk  sft f w  f e w  «rr ^ t t t  
5 ? ^  ^ t  ^ptftnfr ^  a flr  ^
s t f  *f>t >^t«ff ^ t  t o i  I

$ m  iTo ^?r ?t anft s fk
j iT fc t f r s r O T R f  ^ n  W t
|  f ^  anft *m prr f^ r ro :  n%
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1 1 1  n? ^ w «tt f  f v  faw?m *r *r a r« f^ 9 r
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Sf*rorc ^ f  ¥ t  3FRTT «Ft fWW I  8f k  
W  * m r  3TT%qffqT ^tTO m  
T ft 11  f<r®% fe tf  3 r  t o r - f e r  f^ j^ rrf r  
s n f  «ft, f ^ w  w h  * r  ^?r%
^ r 3t̂ r  f e r  i s p j^  srcr? s rk  
W t o t  ^  r̂ it  ^ f  w r fw  ^  i 3?r % w  
^  f 1!  ?ft g t  «mT ?y»rT «tt sft

ifaR^R: | ,  2T̂  3T?% T^t «TT «H5t 
? t TO ^enft r f t  SrSTStreTiSt m«RT«PT 
f ^ r ^ r  to : r f t  11

?fTT?RR? % ^  anft ?nn «rr i
w *T -fe r  i7^ r̂ fro: fm  ?rf i 

^  ^ r  % ^5 i f% ^ f ^ t t  ^ t  v,ft f w r k  
«TTfê ft t ,  *RT 3nq- ?r yar to :
^T'Tt ^vJT T |t  |  I ^ T  ĴrTT «ff ^TT
%€t, ^rapt %«?rr ^ t  ^ to t is :  ^  aflrr 
^ r t  arret *r gft ^ ^ rr «rt, 3 *t % ^  fsRsrro 
|t?rr «ir %  M t  qR vrr>?rr %, 
3HTT ^rfr^T I  eft SFTSFt 3TT# ^ S R R  5J5 
fa*rcFTT*ft TT «PCWT |  |

^ r r fe r  3IN  ^  spt ^Tf^TTTt 
ark  ^T^tn»i<t 5 f|t 3iq^ ^ r  #  

?^T#'fTcTT % 5? ^  | ( ?̂rcp> frr?cfcfT ?̂TT,
^t T̂ fcf T̂T, 5fiT?TT %*fk ^T
^fcr 11  %% ^ 7 |

^TfftT— ^TTf ^ t T R  ^t T̂̂ Pcft |  I
WIT f*T mRcTT ^  |  ?ft fe W T
% 3?T* % 5TTcT ^Tf?TT 3PTT gr*^ t m«T *  ^  
5ft t ft  f |f |? 5 rH  % »TTR5TT q *  ^ 7 T  
a rT ^ fe R W  TO*TT I W * t  ^T’T t* ^ t  «ftf5T 
»ft ^ T ^ f t 3ft* qftR T % ^?ft Vt 
fftfe- lf t  ^ » f t  I ^ T % tr apt 3TO#
fT«r ^  a rrn lT  Snft w tf*P  aft ^ t  
*iif5T frr ^ r  ^  < t *  % w fr *  vppiaff
^  3^*ft^r % ^  a fk  ?w t  a r^ tf  i  % *rw  
* m r t  t o h  I ,  ?r*f ^  an^r facR  »% -
f W ^ t  % ^  3*% ST«T «̂Tt»T TO5TT |
f a w r  % ?rm f^T O : < t*  #  ^ft q i f ^ w  
spt ?T^ TO * t  I  f^|«»T5T % ftw? 

anrT m f t  8rt* t t o  t o  f e n  » ^ f t



OTT *  trfŵ TT % 3ft TF3BT |
^Tffqr gft far 3TR 3pR 7?f <R

$ m  amftaft s to ts to ts  <r ms ?fc f  
stVt arppfrft srmsq=rre 3TF5T ^r% srm  
?*rar?T t^ t 11 ^ f  3*w?t i tfw t
^ ft T̂Trf^  aft* $?t T O  *r??ft
T̂ffTT I

sfrft faRRrare | ,  ^  3ft
yftffig «pt sarf fezrc |  ssr *?rt gj'snr sr  
% ^  ? r ^ t  *rr ?3rf ^rr i ^ r  <rcr 
3rto fto  3TFT0 ^T t ,  3f*ft STo
?R?r?R 3 ^ 1  far srcsfT 5̂T % STR q? 
<rr?cfta ŝTcrr 3ft jtot |  ?<»% m«r ^ r
« F T ^  T̂T S p tT  ?$T |  eft |Tf ^R?t 
TTFJTcrr ^ ft ^rf|rr i' ^  T^r 
sjrr'rrfT^ artr fasrcrr % * w e r  ^
apTt̂ V f  I 3ft< 3RTF3T 7 f^ *T  3PT?ft |  fax^St 
?T?^r? %■*€¥ aft? m zt q r̂ | ,  % 
?r> 'Trf^FffH ifTf j?f«rcr? t'Jf ft, ? r |  $?R 
% srfrtr * ?rr 3fft fofft % srf?^ % s  i ^  
% m  ?ft srrsr s?rit aifafr fasnrr
?r?rf 11 aft© ^to sttto s*r% m*t at 
arrsr ^  ^  s rw  *r, 3ft tn t i  wftferar 
f  f ^ o r  $ % fa«?r |  rosr?n w it  11 
^ f t 5H  ̂% ^rtfw  «FT STH t  
*9T JfTT̂ t w fa  ^ t I  aft? 3TR <T?f <T? 
?a% $ta? aprfrtft smiwrars qnr gfnsnsT 
far^f 1 1  tft ^  3fs^ sr.m^r 
*r*?*sr ^Tfftr I 3Tf3T *t TTSRtfa  ̂
fW cT frr to  ererTsrr |  far f3R # *ft swrsr- 
srr*t ^?r |  r3R% m m  3rw  am ftfrr aft? 
W r r  * t |  ^t«pt in? 'Errar 11 ^m?r 
%®FT «ft ^TT3RT5 ^ t ?T?qi ?̂ T |
^  ?nft f*T?Rr? ^ r r  s z  w t

*n ffc  3ftfar ffm3TCT?ft ^?ff ^  ^  
STWTT f  3ft WT?T ^t? ^ IW ^ t
W  % <**$
^ ? r  t  ?r«rr ^rta- ^  % 3rM
?r w«reiT «pt t f m  f , aft? m m *  
m  Or^hsr h w p  f t H  ^ T lf5 
V ^ t jj far a m tftft arm rK ranW f «rt
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5R5f ^  art^ * arr# ^  ^  ^  T^TT 
^ r% : 113rr«r%- 3rfa^ ? t? tt?  ?r srr«Nr 
T O r |  far ^  eft^f sfr v r^ rv r tt ? r^  
fw vwm , sfto ^to arRo, v tfw r  |  w r t  
^  ^t??r ^ f r r  ^ f t  ^rf^q i

SHRI INDRAJIT GUPTA (Allpore) : Sir.
1 had requested you to give me a couple of 
minutes becausc 1 wanted to elicit one or two 
replies from the mmister when he finally 
replies, particulaily in view of this rather 
sensational development, news of which has 
come a short while ago and which has been 
referred to by some hon. members. I think 
this debate would be quite meaningless if the 
Government of India's reaction lo this latest 
development is not spelt out by the minister, 
because it has a vital and direct beating on 
(he subject we are di&cussing.

I want to know whether the Government 
of India do:s not attach the highest signifi
cance to the fact of this top secret move by 
the US Government, which has been revealed 
only now, to come to some sort of direct 
dialogue and understanding with China, 
which has been revealed through Mr. 
Kissinger’s secret visit last week to Peking. 
At a time when we were told that he was 
recuperating his health at some hill station 
near Islamabad, it seems -  the dates also 
tally- he was making a secret flight to Peking 
to meet Chou En-lai. It has now been 
officially disclosed that President Nixon has 
said that he is now prepared to undertake 
what he describes as a journey of peace, a 
visit to Peking sometime before mxt May.
I want to know from the minister what in his 
view is the implication of this for the Vietnam 
question' and the question of our doing 
something to expedite the process towards and 
early ending of the war by at least now 
extending our recognition to the two Vietnams. 
This is my main question, because it is quite 
obvious from this news that if is a confession 
of defeat, it is a confession of total collapse, 
utter collapse of United States’ misadventure 
in Vietnam, in Laos, in Cambodia etc. They 
have realised the writing on the wall, that 
they have got to pull out fiom Vietnam today, 
tomorrow or six months hence, But some
how they must save their face. So, they are 
out on a face-saving mission. With the help 
of China—that is now they calculate ; whether 
they will succeed or not, I do not know—
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with the help of China, perhaps by using 
Chinese influence on Vietnam, they can get 
hold of some sort of formula which will 
enable tho Americans to get out of Vietnam 
without telling the whole world, admitting 
before the whole world, that they have 
suffered the most ignominious defeat.

There are other aspects which I cannot go 
into because I have no time. But I would like to 
know whether the hon. Minister shares at 
least our sense of satisfaction and pleasure 
that the superiority of the Vietnamese peoples’ 
struggle has been decisively established now, 
thanks to the combination of the brilliant 
feats on arms on the battle field and brilliant 
moves at the conference table. At Paris one 
after the other many proposals were put 
forward to which the Americans had got no 
answer. Madame Binh, who was Sardar 
Swaran Singh’s personal guest here not so 
long ago, who has been the leader of her 
country’s delegation managed the negotiations 
so well, agreeing with every positive proposal 
that the Americans cannot now go back on 
them, proposals like ceasefire, release of 
American prisoners of war and free electrons 
in the whole of Vietnam ; they are even 
prepared to have a composite government 
which will include the earlier Ministers except 
two or three discredited ministers who have 
functioned as puppets of the Americans. 
These proposals are so effective that we have 
already seen, according to newspapers, a split 
in South Vietnam with the Prime Minister 
at the President at Loggerheads, and Mr. Ky 
saying that he is prepared to accept the 
proposals. In other words, the settlement of 
the war has come within sight ; it is within 
our grasp, the end of this bloody and dreadful 
war which has ravaged that part of the world 
for so many years.

Are we still to content ourselves by just 
standing on the sidelines as passive onlookers, 
or should we try to hasten the process today 
by doing something positive, by India coming 
forward to give recognition to two Vietnam*, 
who have defeated the mightiest imperialism 
in the world. Now that the imperialist power 
is desperately seeking a formula, some way 
in which it can save its prestige and pull its 
troops out, it Is a historic moment, a historic 
turning point in what had been happening 
there for the last few yean. I would like to 
know whether we are going to wait for the
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situation when the last American soldier gets 
out of Vietnam and then one day Shri Swaran 
Singh will come here and say very proudly 
"now we have decided to recognise the two 
Vietnamese, or perhaps when Shri Piloo 
Mody boards a plane to Peking in the foot* 
steps of President Nixon ? After that perhaps, 
the Indian Government will be prepared to 
make a decision on recognition, or what ? We 
want to know it.

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI SWARAN SINGH) : Shri 
Mody has already gone.

SHRI INDRAJIT GUPTA : But you are 
still here.

So, kindly show some enterprise, some 
courage and initiative. Here I am not going 
into Bangladesh and other relevant aspects 
because I have no time. Even on the question 
of the seating of China in the United Nations, 
now that the General Assembly of the United 
Nations is due to meet, perhaps Mr. Nixon 
has got that aspect also in view. We have 
always consistently supported the case for 
seating China in the United Nations. Now 
the Americans also have got to get out of the 
theory of two Chinese because I am sure the 
Peking regime would not agree to the policy 
that the two Chinas should be seated there. 
So, this sort of deal will be negotiated perhaps, 
I do not know, it may succeed or fail. But 
as far as Vietnam is concerned, now we know 
that the Americans can no longer conceal 
their position, their defeat has become inevi
table and they have to pull out and they are 
seeking desperately for a face-saving formula, 
this is the time when India should come 
forward and put her moral and diplomatic 
strength and show courage and initiative by 
extending recognition to the two governments 
thus hastening the end of the war and thereby 
get some credit in the eyes of the international 
community.
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“The motivations of the two powers may 
not be entirely identical. But they are 
not two dissimilar either. Each regards 
the Soviet Union as its principal rival.’*
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“America has largely met Peking's two 
major demands—withdrawal of the Seventh 
Fleet from the South China Sea and of 
US troops from Formosa.”

aft* sp rfto r ?pt Sfaa zt*  ^ a r  
$  a<rt f f  t> aw ftvr % sft^a4 aft* ?^r- 

a f r  ^ rs a r  srr * |  f  i ?fr ^  star *fea 
$ i a$ aft * t | s a  *?t «p*# ^rr arf§? i 
aft* 5ra*??at wWf * t a£t aaar 
*rrf$q i

^ * t t f f ta < f t% * r t  a s f rw O , ?r$a*f 
% If ^  apt 11 fassRr %
% a rw *  $*r a  **rar a r p -  a m  a$r a**r 
fe a r  i f r f t  snrf a rc fta r  aT*?t ^ *  
3TR *t 5TT*r3T ap* fear I qf̂ T % 'tffta 
fafa*£* ^ftfelT ^rfPT f t  »T5r I  I 
3ft afarra fa^ r asft f  a s  foa t *?t ar*T3r 
a #  a?*?r 1 1  ssrfotr |?rct % ara*r *t 

& a^ r 3m r arasa $srT*ar aT f^ 1 
aft *r*«fa* aassr ^fr aFaar ^at |  ^a  
v t $$  »ft ara Irar «rr^q 1

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI SWARAN SINGH): Sir, 
during this short- period hon. Members have 
raised several questions and I will try to deal 
with as many of them as possible within tl.e 
sbort time at my disposal. I have no inten
tion of making a long speech. I will try to 
touch upon some important aspects of the 
debate,

Vietnam etc. (Res.)
I agree with Shri Indrajit Oupta that the 

news that has come today—-a refer :nce to it 
has been made by several hon. Members—is 
a very important item of news. I would, 
therefore, like to give some reaction about this 
event because the situation will definitely 
change as a result of this event.

The news that Dr. Henry Kissinger, while 
on a visit to Pakistan, paid a secret visit to 
China has come both from Peking and also 
from the United States of America. We do 
not have details of what transpired at Henry 
Kissinger's meeting with the Chinese Prime 
Minister. It has, however, been announced 
that arrangements luve been made for the 
American President to pay a visit to China. 
We have noted President Nixon’s acknowledge* 
ment that there could be no stable peace in 
the world without the participation of the 
People’s Republic of China and its 750 million 
people. It seems USA is on the verge of a 
re-discovery of China and its importance to 
the world.

We have always welcomed the normalisa
tion of relations between all countries and 
peoples and, in particular, the great powers. 
We will, therefore, welcome any steps towards 
normalisation of relations between USA and 
the People’s Republic of China as would be a 
step leading towards reduction of tensions. 
We also hope that such a normalisation would 
help in bringing about a speedy peaceful and 
political settlement of the brobiems of Indo- 
China, that is, the problems of Vietnam, Loas 
and Cambodia. At the same time, we hope 
that the normalisation of relations between 
USA and China is not conceived within the 
framework of power politic or real-politik. 
This provides fresh evidence, if evidence was 
necessary, of the correctness of India’s consis
tent efforts, irrespective of changing circums
tances to support entry into the UN of the 
People's Republic of China.

I would not like to say anything more at 
this stage because wc should watch carefully 
the developments and then we can assess in 
the light of the new situation as to what are 
the implications of it in this region and on 
peace in the world.

Some parties may have jitters and many 
parties which had been urging that the only 
safety for India is to seek the help of a coun
try like USA to meet our situation might foel
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disappointed. But we have consistently 
pursued a -policy which in the light of these 
developments is quite obviously the best policy, 
the wisest policy, from the point of view of 
our owh national interest.

What are the implications of this develop
ment on the Vietnam situation ? Some ob
servations have been made by Shri Indrajit 
Gupta. I would not like to enter into a 
debate on that aspect at the moment. But 
whatever may be the motive, the development 
is significant and, I think, this will pave the 
way for a satisfactory settlement of the diffi
cult and complicated problem of Indo-China.

SHRI INDRAJIT GUPTA : Why don't 
you help it ?

SHRI SWARAN SINGH : So far as our 
own stand is concerned, we have consistently 
taken the view that the problem of Vietnam 
is the central problem and a solution of the 
problems of Vietnam will provide a key to the 
solution of the problems of Cambodia and 
Loas. With regard to the solution of the 
Vietnam problem, we have consistely taken the 
view, as late as in the last General Assembly 
session, when we clearly enunciated our stand 
with regard to the possible lines on which a 
solution of the Vietnam problem is possible. 
This was a complete withdrawal all troops and, 
is this process, the United States should 
mate the start. We have also said that a 
stage should be fixed for complete withdrawal 
of troops and, thereafter, we have said that 
the solution should be such as is acceptable 
to the people of Vietnam without any inter- 
ference from any quarter whatsoever. This 
continues to be our stand and 1 would also 
like to say that the latest proposal,—the 7- 
point proposal,—made by Madam Bin in 
Paris is according to our view the best propo
sal that has been put forward so far. We 
feel that these proposals can be the basis ot a 
satisfactory negotiated settlement which might 
bring to an end the war-like situation in Viet
nam and might form the basis for a negotiated 
settlement. We do regard that these proposal 
are an advance on all previous proposals and 
it is hoped that in this background, ihc war
like situation in Vietnam would speedily come 
to an end.

DR. RANEN SEN : Actual war is going 
on, Why do say, ‘ wat-like ’ ?

SHRI SWARAN SINGH: I thought, 
when war is going on, the activities or the 
situation would be war-like. That is why I 
am saying that and war-like is not less than 
war. I do not know why he should object to 
the use of that expression.

Therefore, Sir, we have to view the situa
tion in this background, as to whether this 
has come about because militarily the victory 
which South Vietnam or the Americans sought, 
they have not been able to achicve, or what
ever else may be the reason, these developments 
according to our assessment, are positive 
developments, and we should, therefore, do 
everything possible to help in the speedy end
ing of war in that area and for facilitating in 
a satisfactory manner the progress of the talks 
m Paris.

In view of (his, any other historical dis
cussion about the Vietnam situation, its origin, 
etc. would, at the present moment, appeal to 
be unreal.

I have men ioned this befoie and I would 
like to repeat this, namely, that both in Loas 
and in Cambodia, it is the extension of the 
situation that has gripped Vietnam—particu
larly the situation in South Vietnam. On the 
other side, although they gave different empha
sis, ultimately, the whole thing is traced to 
the situation in Vietnam.

Therefore, we have always taken the view 
that a settlement of Vietnam is very essential 
before we can think of satisfactory settlement 
either in Laos or in Cambodia and it is in 
this background that I would like to say that 
our attitude in this respect has been consis
tent and I would like to say that these deve
lopments are in line with our own thinking and 
we hope that as a result of these developments 
the Paris talk will now make satisfactory 
progress.

There has been some talk of a press con
ference and whether the solution can be foilnd 
in the Paris talk itself or whether a separate 
conference is to be held. I think, it is yet too 
premature to make any comment on that. 
But. we had always welcomed the holdiag of a 
conference in which the problem relating to 
Indft-China may be wtfefiwM y wived.

SHRI 45. M. 8ANBRJEB (Kanpur): 
Please come to the Resolution.
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SHRI SWARAN SINGH : Having said 
that, now we are left with this question of 
these Governments. On that also, I would 
like to state our position very precisely, ins
tead of taking long over it.

SHRI S. M. BANERJEE : Include Bangla 
Desh also as an amendment.

SHRI SWARAN SINGH : So far as the 
question of recognising the Provisional Revo* 
lutionary Government of South Vist Nam is 
concerned, this can be considered only in the 
overall context of a peaceful political settle
ment of the Viet Nam question. Government 
have de facto  relations which both North 
and South Viet Nams through consulates- 
general at present. Government hope that as 
soon as peacefully negotiated political settle
ment of the Viet Nam question is arrived at, 
Government will be in a position to accord 
full recognition to a dufy elected representative 
Government in South Viet Nam ..

SHRI INDRAJIT GUPTA : After the
Americans have departed.

SHRI SWARAN SINGH : Our relations
with the Democratic Republic of Viet Nam 
are developing satisfactorily. The question of 
giving full recognition to that government con
tinues to be under Government's consideration 
and action in this regard will be taken at the 
appropriate time. Government have also 
de facto relations with both North as well as 
South Korea through consulates-gcneral.

DR. RANEN SEN : South Korea has 
aq American puppet government. North 
Korea has an independent socialist govern
ment. They are not the same.

SHRI SWARAN SINGH : In the inter
national field, we have to deal with both socia
list governments and capitalistic governments.

DR. RANEN SEN : It is not capitalist, 
but a puppet government.

SHRI SWARAN SINGH : Recognition 
does not depend upon the internal set-up in 
*ny country.

SHRI S. M. BANERJEE : Are we going 
to be always like a political pendulum ?

SHRI SWARAN SINGH : The question 
of granting full diplomatic recognition to the 
two Koreas cannot be considered at the present 
moment and this can be considered only 
in the overall context of a peaceful political 
settlement of the Korean question when it 
takes place. We are dealing with both South 
and North Korea in a de facto  manner. 
Both of them have consulates-general here 
and we have also consulates-general in the two 
Koreas.

As far as the German Democratic Republic 
is concerned, I would like to acknowledge with 
appreciation the stand that the German De
mocratic Republic have taken in 1965 and 
also on the question of Bangla Desh, and I 
would like to share the satisfaction that has 
been expressed by several hon. Members about 
the outcome of Dr. Karan Singh’s visit to the 
German Dcmoratic Republic, and the joint 
communique that has been issued is a good 
communique and it is on the same lines as we 
want this question of Bangla Desh to be satis
factorily resolved.

Our relations with the German Democra
tic Republic have been developing in a very 
satisfactory manner. The House would no 
doubt be awaie that for the first time we 
established an office of the State Trading 
Corporation in the German Democratic 
Republic in the year 1967 Then, wc establi
shed a trade mission in October, 1969. Then, 
we established a consulate-general in Septem
ber 1970. I think it is a satisfactory develop
ment of relations between us and the German 
Democratic Republic both in the commercial 
Held as well as in the political field, because 
we have a consulate-general here.

DR. RANEN SEN : Since Government 
are treating both Koreas at the same level, 
why should they not trcai both Germanys also 
at the same level ? Why this discrimination 
between the German Democratic Republic and 
the Federal Republic of Germany ?

SHRI SWARAN SINGH : I recognise 
the force of the argument but this is what I 
have inherited from history and I cannot 
undo the whole of it in one stroke. Therefore, 
I have tried to strengthen these relations. 
We established first an office of the STC, then 
we have established a trade mission, and only 
last September, we have established a consulate- 
general which as hon. Members know amounts 
to de facto  recognition. We have also noted
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with satisfaction the negotiations and talk that 
are taking place between the Federal Republic 
of Germany and GDR. 1 have already made 
statements welcoming the Moscow Treaty and 
the general detente that has emerged as a 
result of that treaty between East Europe and 
West Europe. Things are proceeding in a 
highly satisfactory manner. We have suppor
ted the admission of GDR to the various UN 
organs on the principle of universality of UN 
membeiship. We nave supported (heir admis
sion to Unesco when the question came under 
consideration. We will do so when this ques
tion comes up for their admission into other 
organs of the UN bccause wc have always 
supported the piinciple of univeisality so far 
as UN organisations are concerned.

This proccss of development is m the right 
direction and I would appeal to the hon. 
member not to hasten the pace We are 
seize4 of the problem and we aie proceeding 
in that direction in recognising the realities 
of the situation, and we will continue to pursue 
this line.

SHRI S M BANLRJEE : Has he fixed 
a timelimit ?

SHRI SWARAN SINGH : In conside
ring all these questions, Government have to 
bear in mind first and foremost the national 
interest of India, the interest of peace as 
well as the possibility of reunification of the 
divided countries. It seems, howevei, that 
reunification of divided Germany, Korea and 
Vietnam is not an immediate possibility. 
Government have therefore stated that on the 
principle of universality of membership of the 
UN, they would be willing to support not 
only the entry of GDR but also North Korea, 
South Korea, North Vietnam and South Viet
nam to various UN organisations. This at 
the present moment is the policy. In view of 
this policy, I would request the hon. Mover 
not to press his Resolution to a vole because 
it is only a question of time.

SHRI Si M. BANERJEE: When he 
will change the policy ?

SHRI SWARAN SINGH : Depending
oo the .change In the position, we will do the 
needful. t  yrotild therefore request him not 
to press his Resolution.

DR. RANAtf SEN : Shall we live to 
see the day when there will be recognition ?

SHRI A. K. GOPALAN : My Resolution 
is very clear. His reply is that with the process 
of time, there will be Resolution. The first 
part of my Resolution seeks to condemn un
equivocally American aggression in the Indo* 
China States. He has ^aid nothing about it. 
There is no condemnation forthcoming. About 
Vietnam, though he said something about it, 
he has not replied to the point I had made.
I explained what has happened there, who is 
responsible for it. The Pentagon papers 
disclose revealing things about u. I quoted 
from them. At least he should have referred 
to them. The role of American imperialism as 
the aggressor and provocator is there for all 
to see He has said nothing on that. He only 
said the problem is there and Vietnam is the 
main problem.

As f<ir as Laos and Cambodia, what is the 
Government doing as a member of the ICC ? 
Is it only speaking as he has done ? The 
answer to the second part is very unsatis
factory As for the first portion, in view of 
our attitude to recognition of Bangla Desh, I 
can understand it. If the India Government 
even today, in spite of the discussion in 
Parliament and outside and the universal 
demand in the country for recognition and 
help to Bangla Dcsh, they are hesitating and 
do not even condemn American imperialism 
after breaking the promise to us not to send 
any arms to Pakistan by opening shipping 
arms to Pakistan, if there is no condemnation 
of that, I cannot expect that as far as the 
Indo-China problem is concerned, even after 
the disclosures in the Pentagon papers, they 
will do it.

As far as the second part of the Resolu
tion is concerned, the hon. Minister has 
stated that GDR can be recognised if a peace
ful settlement is reached. If a peaceful settle
ment is reached, what »  the necessity of 
recognition ? After a peaceful settlement, you 
may or may not recognise them. The question 
is not of a peaceful settlement, but of your 
role.

As far as Viet Nam is concerned, unlike 
other countries India has got a rote to play 
because the is in the International Control 
Commission. After undetstanding the xole 
of American imperialism, what action It the
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Government of India taking ? Nothing has 
been said about that except using pious 
words.

What is the difficulty about recognition ? 
The difficulty is that we will be offending 
American imperialism and German imperialism. 
We want aid from them and without their 
aid we will not be able to develop. That is the 
only reason There is no other reason. I quoted 
from the Reports of the External Affairs 
Ministry of 1969-70 and 1970-71 in which it 
has been specifically stated that recognition 
was being considered. What is the difference 
between that and the present reply that it is 
a process 7 How many years will the process 
continue and when will be the termination of 
the process ? I pointed out that 27 countries 
have extended recognition to GDR and asked 
what the difficulty was in the way of Govern
ment in following them* But in the reply not 
one word has been said explaining the 
difficulty before the Government of India. The 
only difficulty is that the foreign policy of the 
Government of India depends not on their 
own independent action, but on the wishes of 
American imperialism. That difficulty cannot 
be admitted openly.

Even if I press my Resolution to a vote, 
1 know it will be defeated because you have 
got a majority, but I also know that the 
difficulty in recognition will remain as long as 
the present foreign policy of the Government 
continues, as long as the present economic 
policy of the Government continues, as long 
as tlie present Government continues.

17. brs.

One thing is clear that so far as 
recognising these countries is concerned, it is 
only in words that the Government of India 
shows its sympathy In action, they are not 
going to recognise it, and so, I do not want 
that to happen. In 1969-70, they had taken a 
stand. As far as the report in 1969-70 is 
concerned, there is a stand taken. More than 
one year has passed. I want to know if there 
U any difference now, and know whether the 
same position, same process, is continuing, or, 
taking into account the international situation, 
win the bon. Minister say that they will think 
over the matter and within a short time take 
a decision as far as this question is 
concerned 7 le t  me know what reply he has 
got to this question.

Vietnam etc. (Res.)
SHRI SWARAN SINGH : Sir, with 

your permission, let me take just one minute 
to reply to him. For obvious reasons, I did 
not elaborate this point about our stand on 
Vietnam. I made a dear statement in the last 
United Nations General Assembly session. 
We clearly enunciated our stand on this, 
and if the hon. Member is interested he can 
go through that. He asks what is our difficulty. 
There is no question of our difficulty. It is 
unfair when he says that it is our difficulty in 
not recognising it. After having assessed the 
situation, we do not feel that we should go 
ahead in the manner which suggests, 
because, the very fact that he has mentioned 
it, namely, our chairman.ship of the Inter* 
national Control Commission, that also puts a 
certain curb on the action that we have to 
take-an attitude of impartiality. Therefore, 
he cannot cite that as a point for the 
recognition which he is asking us to give,

MR. CHAIRMAN : I shall put all the
amendments—3, 6, 7 and g - to the vote of 
the House.

Amendmints Nos. 3,6,7 and 8 Here put 
and negatived

MR. CHAIRMAN : Now, are you
withdrawing your resolution 7

SHRI A. K. GOPALAN : No, Sir.

MR CHAIRMAN : You arc not with
drawing Now, I shall put the resolution of 
Mr. Gopalan to the vote. The question is :

“This House is of the opinion that the 
Government should take firm line of 
supporting the National Liberation move
ments and condemn in unequivocal terms 
the American aggression in three Indo- 
Chinese Slates, give recognition to pro
visional Revolutionary Government of 
South Vietnam, and full recognition to the 
Governments of Democratic Republic of 
Vietnam, Korean People’s Democratic 
Republic and German Democratic 
Republic.”

The motion was negatived.


